3159 Written Answers
States at the Conference
of Chiet Ministers of States to main-
tgin the process of implementation
of the Plan?

The Minister of Planning, Petro-
feum and Chemfcals and Social Wel-
fare (Shri Asoka Mehta): (a) to
(c): State Plans are drawn up in
consultation with the State Govern-
ments and their further review, es-
pecially of the progress of their im-
plementation is also undertaken
jointly with them. It is the respon-
sibility of the State Governments to
take measures for the proper imple-
mentation of their Plans. In the con-
text of this procedure the question
of taking any special measures in
this respect in the case of States
which have non-Congress Ministries,
does not arise. There is no proposal
to specifically discuss matters relat-
ing to the Five Year Plan at the
forthcoming Conference of Chief Mi-
nisters,

Debts owed by the States to the
Centre

679. Shri C. C. Desal:
Shri 8. 8. Kothari:

Will the Minister of Finance be
pleased to state:

(a) Whether it is a fact that some
State Governments have recently
asked the Central Government to
write off debts outstanding against
them including the amount of over-
drafts on the Reserve Bank of India;

(b) if s0, names of the States with
details of the amount involved in
each case; and

(c) the decision taken by Govern-
ment in that regard?

The Deputy Prime Minister and
Minister of Finance (Shri Morarii
Desal): (a) No such request has been
received by the Government of
India.

{b) and (¢) Do not arise.
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Irvigation in Mysore State.

682. Shri K, Lakkappa: Will the Mi-
nister of Irrigation and Power bhe
pleased to state:

(a) the Central assistance given to
Mysore Btate since 1864 up-to-date
for various irrigstion projects, major
and medium;





